| TEM NO. 2 COURT NO. 2 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I A Nos. 17, 20-22/2004 in CIVIL APPEAL NO 2138 COF 2000

TURNER MORRI SON & CO. LTD. Appel | ant (s)

VERSUS

HUNGERFORD | NVEST. LTD. Respondent ( s)

(Wth appl n(s) for directions and office report )

(FOR FI NAL DI SPOSAL)

Date: 07/07/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTICE D. K. JAIN
For Appellant(s) Dr . Abhi shek Singhvi, Sr. Adv.
M. Krishna Kumar, Adv.
M . Kri shnendu Dutta, Adv.
Ms. Lupanl u Gangnei, Adv.
For Respondent (s) M . R K. Kapoor, Adv.

M.M K. Verma, Adv.
M . Govi nd Kaushi k, Adv.
M. S. S. Yadav, Adv.

M. Anis Ahnmed Khan, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Li st next Tuesday i.e. on 18th July, 2006 for final disposal.

(G V. Ranana) ( Veera Verna )

Court Master Court Master



